
SJ 
Delhi o.s CoDtpe~ Qd Natural 

Gas 'Company ... not su.bsidlary 
firms of the er,twhile ICosan au 
Cqmpaoy, but a:. their dJstrlb1;to1'l 
holding aaency statUi. 

(b) The propl3ci pay scales of 
employees of Kusan Gas Company are 
under review. Currently, in tertnl 
of the provisions of the Kosan Gas 
Company (Arquisition of Undertak-
ing) Act, 19791 the same !lalary and 
other benefits arp bemg paid to all 
the employees of the erstwhlle 
Kosan Gas Company as Vlere being 
given to them prior to the take over. 

(c) The pT~sent pay scales of the 
eml'by<'eb or Hindustan Petroleum 
Corporation Lt. are as under:-

(I' R.~ 725- 1405 

(2) R'l 1025-1625 

(1) R3 14.25- 18°5 

(4) R,\. 1575-·J(}~1) 

(5) R'I. 185°--225° 

(6) R.., 2001:>-2500 

(7) &'1 2250--2 750 

(8) R. II 2500-3000 

Clertcal . 

(l) R ... 570-1171 

{2) R~. 630-12j5 

(~) R ... 685-1 '.160 

Sanitation Drive In VlU.,. 

656. SHRI JAI NARAIN: Will the 
Minister of RURAL RECONSTRUC· 
TION be pleased to state: 

(a) whether Government have 
decided to start aggreaive sanitation 
drive in the villages; 

(b) if so, when; and 

(c) if not, the reasons therefor? 

THE MINISTER 01' STATZ IN 
THE MlN'lftlly 01' AGBICUL'l'OU 

(SHBt a. v. SW~A""'): ' (.) 
A4 pet pr'OIfaDUDe of tJae Sixth PIta 
IB7a-a), there is no ~ ,. 
stan aggressive sanitation driVe m 
tbe~ 

(1)) an~ (c). Do bOt ari$e. 

(JoawatloD OIl lIWUIIaotare aa4 DIIi-
trt ..... ot AIltCdaral ... 

Maehbaery aDd BqD1pmeat 

657. SBBI G. Y. KRISHNAN: wm 
the Minister of AGRICULTURE be 
pleased to state: 

(a) whether the Indian Society at 
Agricultural Engmeers which beld ita 
convention recently has forwarded 
certain recommendations for provid-
ing infrastructural facllities for the 
'11anufaeture, dIItr1bu.tIoa .. d provi-
Sion of supporting facilities fvr agri-
cultural tools, machinery and equip-
ment; and 

(b) if so, the recommendations 
which have been accepted by Gov-
ernment? 

THE MINISTER OF STATE IN 
THE MINlS'l'RY OF AGRICULTURE 
(SHRI R V. SWAMINATHAN): (a) 
No Sir, the recommendations of th" 
Indian Society of Agricultural Eng) 
neers which held its 17th Annu.., 
Convention on the theme of "Engi-
neering for Small Farmers" on 6--8 
February, 1980 at New Delhi, have 
not yet been received by the Gov-
ernment. 

(b) In view of (a) above. the ques-
tion does not arise. 

I 

'1'elephODe COD.IlfJCtIoIlS ta Mabar'R5htra 

658. SHRI UTTAMRAO pATIL: 
Will the Minister of COmroNtCA-
TIONS be pleased to state: 

<a> how many new telephone CO!1" 
nections have been provided in the 
Maharalhtra Sfate, diatrtct-wl8e, 
during the year 1977-'18; and 



(b) bow man)' M\Y \elephcme eotl-
JJectiotla Governmellt propose to pro-
vide durin, 19'13-19 and 1979 .. 80' 

THE :MINISTER OF COMMUNI-
CATIONS (SMRI C. M. STEPHEN): 
(8) The Dumber of new . telephone 
connection, provided in the Mahara-
Ibtra state during the year 19'17-78 
was 34,020. The district-wile ftgures 
are at Annex-I. 

(b) 38,478 new telephone connec-
tions were provided in the 'Mahara-
shtra State during 1978-79. About 
30,000 new telephone connections are 
expected to be provided during 1979-
80. 

statement 
Number of telephone connections 
opened during 1977-78 in Maharashtf'a 

State, district-wise 

2 3 

I. Ahmednagar 278 

2. Aurangabad 200 

3. Amraval i . 199 

4. Alibag 286 
• 

5. Akola 258 

6. Bhandara . ISH 

7. Bhir 125 

8. Buldhana . 320 

9. Chanda 155 

10. Dhulia 342 

II. Jalgaon 30 7 

12. Kolhapur 386 

13. Nandrd 193 

14. Nagpur 965 

15. Wasih 602 

16. Osmanabad 192 

f'1. Parpbani 169 
18. Poona 3.646 

I~'A~ 

IC). R. 'ltnagiri . 

~O. SargH 

21. Satara 

22. SholapUI 

23. Thana 

24. Wardha 

25. Y('otmal 

26. Bombay 

Tot~l . 

Refund of Deposits by D.D.A. 

56 'I 

659. SHRI D. L. BAITHA: Will the 
Minister of WORKS AND HOUSING 
be pleased to state: 

(n) whether it is a fact that DDA 
is not taking any action on applica-
tions submitted to it for r~fund of 
amounts deposited Iby people for fiats 
under New Pattern HUDCO stheme, 
in September, 1979; 

(b' the number of applieations 
received by DDA by the end at Feb .. 
ruary, 1980 for refund under special 
circumstances; 

(c) the number of cases expetiited 
by DDA till now; and 

(d) whether Government propose 
to direct DDA to ensure eady retune! 
in genuine casel? 

THE MINISTER OF WORKS AND 
HOUSING (SlIBI p. C. S:&THI:) (a) 
No, Sir. ., t 

(b) 3N. 

(c) and (d). The Delhi Development 
Authority hat mtlmated ttra'l1rtl\ ... 




